
 

IN THE HIGH COURT OF ORISSA, 

CUTTACK  
CC Applications Notified for compliance of 

court fees/removal of defects.  

Date : 19.07.2024  

SL

. 

No

. 

C.A.No. 

Date of 

Applicatio

n 

Case No. Applicant 

Court Fee 

Specificatio

n 

Notif

y 

Date 
 

NOT READY CASES 
 

1 101/2021 17.02.2021 WP(C)/38283/2020 S.N.SHARMA 2.00,3*2 
2024-

07-19  

2 12753/2021 05.04.2021 CRLLP/132/2018 
S. K. 

BEHERA 
3.00,3*3 

2024-

07-19  

3 32354/2021 27.09.2021 WP(C)/14966/2009 
R.K.MAHABHO

I 
9.00,3*9 

2024-

07-19  

4 47120/2021 16.11.2021 WP(C)/17339/2011 B BARAL 4.00,3*4 
2024-

07-19  

5 1447/2022 06.01.2022 JCRLA/51/2010 S.K.BEHERA 3.00,3*3 
2024-

07-19  

6 42139/2022 22.06.2022 WP(C)/8664/2021 S K BEHERA 4.00,3*4 
2024-

07-19  

7 51291/2022 18.07.2022 CONTC/2321/2019 MANAS PATI 8.00,3*8 
2024-

07-19  

8 90609/2022 17.10.2022 WP(C)/26234/2021 I PANDA 3.00,3*3 
2024-

07-19  

9 
101353/202

2 
15.11.2022 WA/695/2022 S K BEHERA 6.00,3*6 

2024-

07-19  

10 22870/2023 23.02.2023 OJC/15726/1998 P C DAS 9.00,3*9 
2024-

07-19  

11 55473/2023 15.05.2023 WP(C)/654/2012 G C SAHU 24.00,3*24 
2024-

07-19  

12 81090/2023 10.08.2023 WP(C)/5666/2020 S K BEHERA 3.00,3*3 
2024-

07-19  

13 39941/2024 30.04.2024 WP(C)/9477/2018 T K MOHANTY 4.00,3*4 
2024-

07-19  

14 43826/2024 09.05.2024 
CONTC(CP)/533/201

4 
PK DAS 50.00,3*50 

2024-

07-19  

15 52961/2024 24.06.2024 RFA/196/2008 G.C BARIK 19.00,3*19 
2024-

07-19  

16 55678/2024 02.07.2024 EXP/2/2023 S M 26.00,3*26 
2024-

07-19  

17 55964/2024 02.07.2024 EXP/2/2023 R P DAS 26.00,3*26 2024-
 



07-19 

18 55984/2024 02.07.2024 ABLAPL/5715/2023 S K PRADHAN 4.00,3*4 
2024-

07-19  

19 56027/2024 03.07.2024 RPFAM/237/2016 P K JENA 11.00,3*11 
2024-

07-19  

20 56067/2024 03.07.2024 WP(C)/4629/2024 
BASUDEV 

BARIK 
5.00,3*5 

2024-

07-19  

21 56069/2024 03.07.2024 WP(C)/4629/2024 
BASUDEV 

BARIK 
5.00,3*5 

2024-

07-19  

22 56931/2024 05.07.2024 WP(C)/20739/2022 S K MISHRA 7.00,3*7 
2024-

07-19  

23 56959/2024 05.07.2024 FA/74/1987 S SAHOO 8.00,3*8 
2024-

07-19  

24 56995/2024 05.07.2024 BLAPL/5376/2021 S MOHANTY 4.00,3*4 
2024-

07-19  

25 57119/2024 05.07.2024 MACA/440/2018 P K MALLICK 37.00,3*37 
2024-

07-19  

26 57121/2024 05.07.2024 WP(C)/25272/2022 A K RANA 3.00,3*3 
2024-

07-19  

27 57122/2024 05.07.2024 WP(C)/25711/2022 AA K RANA 3.00,3*3 
2024-

07-19  

28 57124/2024 05.07.2024 WP(C)/14492/2023 A K RANA 3.00,3*3 
2024-

07-19  

29 57126/2024 05.07.2024 WP(C)/25722/2022 A K RANA 3.00,3*3 
2024-

07-19  

30 57130/2024 05.07.2024 WP(C)/1123/2023 A K RANA 3.00,3*3 
2024-

07-19  

31 57131/2024 05.07.2024 WP(C)/1128/2023 A K RANA 3.00,3*3 
2024-

07-19  

32 57638/2024 09.07.2024 ABLAPL/5332/2023 B DAS 3.00,3*3 
2024-

07-19  

33 57686/2024 09.07.2024 SA/206/1989 P.K MISHRA 11.00,3*11 
2024-

07-19  

34 57791/2024 10.07.2024 WP(C)/8478/2019 R K MOHANTY 4.00,3*4 
2024-

07-19  

35 58026/2024 10.07.2024 WP(C)/25267/2022 A K RANA 3.00,3*3 
2024-

07-19  

36 58893/2024 15.07.2024 ABLAPL/11872/2020 R K MALLICK 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

37 58905/2024 15.07.2024 WP(C)/2376/2003 J R DAS 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

38 58907/2024 15.07.2024 ABLAPL/11195/2017 PK JENA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

39 58913/2024 15.07.2024 OTAPL/1/2020 M VERMA 3.00,3*3 2024-
 



07-19 

40 58923/2024 15.07.2024 WP(C)/14284/2005 A SUNDARAY 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

41 58925/2024 15.07.2024 CRLMC/3856/2011 B C PANDA 

2.00,3*2 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

42 59091/2024 15.07.2024 CRLA/23/2003 P K PANDA 2.00,3*2 
2024-

07-19  

43 59141/2024 15.07.2024 RVWPET/362/2023 G C JENA 7.00,3*7 
2024-

07-19  

44 59143/2024 15.07.2024 WP(C)/1088/2014 J P MOHANTY 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

45 59144/2024 15.07.2024 CRLMC/947/2017 A K MISHRA 3.00,3*3 
2024-

07-19  

46 59514/2024 16.07.2024 WP(C)/17766/2009 S MOHANTY 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

47 59527/2024 16.07.2024 WP(C)/24361/2017 P K MISHRA 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

48 59639/2024 18.07.2024 CRLMC/3867/2022 A K MOHANTY 3.00,3*3 
2024-

07-19  

49 59641/2024 18.07.2024 CRLMC/3865/2022 A K MOHANTY 5.00,3*5 
2024-

07-19  

50 59691/2024 18.07.2024 RSA/156/2023 K K MOHANTY 3.00,3*3 
2024-

07-19  

51 60020/2024 18.07.2024 CRLMA/73/2024 B K DAS 32.00,3*32 
2024-

07-19  

52 60060/2024 18.07.2024 RSA/187/2022 P K SWAIN 5.00,3*5 
2024-

07-19  

53 60308/2024 19.07.2024 BLAPL/15407/2013 
JYOTI 

PRAKASH KAR 

16.00,3*16 

document in 

dms 

2024-

07-19  

54 60376/2024 19.07.2024 CRLMC/1184/2014 J. P. KAR 

68.00,3*68 

document in 

dms 

2024-

07-19  

READY CASES 
 

55 54676/2024 28.06.2024 WP(C)/29172/2020 K N SAHOO 
14.00,3*14 

SENT TO XEROX 

2024-

07-19  

56 58509/2024 12.07.2024 WP(C)/17507/2007 S K PRADHAN 

14.00,3*14 

DOCUMENT 

AVAILABLE IN 

DMS 

2024-

07-19  

57 59242/2024 16.07.2024 WPC(OAC)/172/2017 C SAHU 
4.00,3*4 SENT 

TO XEROX 

2024-

07-19  



58 59594/2024 16.07.2024 CMP/699/2024 K N SAHOO 
3.00,3*3 SENT 

TO XEROX 

2024-

07-19  

59 59635/2024 18.07.2024 CMP/1476/2018 P C MOHANTY 
3.00,3*3 SENT 

TO XEROX 

2024-

07-19  

60 59643/2024 18.07.2024 WP(C)/15623/2006 B C PANDA 

4.00,3*4 

document in 

dms 

2024-

07-19  

61 60017/2024 18.07.2024 ABLAPL/12225/2023 G ROUT 
4.00,3*4 SENT 

TO XEROX 

2024-

07-19  

62 60018/2024 18.07.2024 ABLAPL/838/2024 B S SWAIN 
5.00.3*5 DOWN 

LOAD 

2024-

07-19  

63 60180/2024 19.07.2024 WP(C)/32316/2022 
N K 

SATAPTHY 

3.00,3*3 SENT 

TO XEROX 

2024-

07-19  

64 60309/2024 19.07.2024 BLAPL/1180/2024 J K SAHOO 
5.00,3*5 

download copy 

2024-

07-19  

65 60323/2024 19.07.2024 WP(C)/4148/2024 G. B. DASH 
36.00,3*36 

FILE 

2024-

07-19  

66 60324/2024 19.07.2024 WP(C)/25164/2017 
P. K. 

ROUTRAY 
4.00,3*4 dms 

2024-

07-19  

67 60382/2024 19.07.2024 BLAPL/4457/2024 G R PATRA 
3.00,2*3 

DOWNLOAD COPY 

2024-

07-19  

N I C 

 


